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WATER ( PREVENTION AND CONTROL
OF POLLUTION CESS ( AMENDMENT)
BILL

{English)

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH ): | begto move
for leave to introduce a Bill to amend the
Water (Prevention and Control of Poliution)
Cess Act, 1977.

MR. SPEAKER: The question is:

‘That leave be granted to intro-
duce a Bill to amena the Water
(Prevention and Control of Pollu-
tion) Cess Act, 1977.°

The motion was adopted

SHRI KAMAL NATH: | introduce the
Bill.

MR. SPEAKER: Now, Matters under
Rule 377.

13.32 hrs
MATTERS UNDER RULE 377

(1) Need to construct a road over
bridge, at Thiruppappuliyur
Raliway Station in Cuddalore,
Tamil Nadu

|English]

SHR! P.P.KALIAPERUMAL (Cuddal-
ore): Thiruppappuliyur is a part of Cuddalore
Municipal Town and is alao the headquarter
of the South Arcot District. It is a selection
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grade municipal town. The level-crossing
near the Thiruppappuliyur Railway Station
in Southern Railway is a busy level-cross-
ing. Forthe facility of the public, construction
of a road over bridge in place of the existing
busy lavsl-crossing is necessary. The in-
habitanis of the Cuddalore Municipal Town
and the surrounding areas have been
demanding a road over bridge for the past
two decades. Their demand is genuine and
justifiable. But it has not materialised so far.
They are suffering in silence.

The Southern Railway has aiso pro-
posed a road over bridge in replacing the
level-crossing for the consideration of the
Board. | urge upon the Union Government to
include the provision of the above road over
bridge in the works programme of 1991-92
and complete the same as early as possible.

() Need to upgrade the Gopalpur
Minor Portat Arzipalllin Orissa

SHRI GOPI NATH GAJAPATHI (Ber-
hampur): The proposal to upgrade the
Gopalpur Mincr Port set up at Arzipalli in
Orissa is long pending with the Central
Govaerament. This is a seasonal Port, which
operates for only six months in a year. For
optimum utilisation of assets already cre-
ated for catering to the needs of future traffic,
it is essential to upgrade the Port. With this
aim, the Government of Orissa has submit-
ted an updated Master Plan prepared by the
Ocean Engineering Centre, Madras in Au-
gust 1990. t has also forwarded a project
report for obtaining assistance from the Asian
Deveiopment Bank, if necessary.

According to the studies ade by the
port and Shipping Sector, the capacity of
Paradeep Port will be 24 million tonnes by
2000 A.D. It will not be able to handle the
increasing traffic, particularly the entire coal
cargo of 35 million tonnes required by the
thermal power stations. Thus, it will be desir-
able to have second outiet at Gopalpur for
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shipping of coal along with the products of
Indian Rare Earths Limited, Chatrapur.

|, therefore, request the Government of
India for conversion of Gopalpur Port, which
Is only a minor Port on a long coast-line of
about 400 kms. in Orissa on top priority
basis.

(1) Need to restore proper func-
tioning of telephone services in
Thane, Domblvill, Kalyan and
Murbad areas in Maharastara

SHRI RAM KAPSE (Thane): Sir, after
the heavy rains on the 7th June, 1991, the
telephones in Thane, Dombivili, Kalyan,
Murbad areas, which went out of order have
not been restored so far. The new Exchange
No. 534 which was introduced has filed to
work properly. Original problems or Exchange
Nos. 50 and 59 of Thane are also the same,
resulting in wrong numbers, busy lines,
excessive billing etc. Several complaints were
made to the Telephone authorities by the
public from the areas. The authorities have
not taken any action to rectify the defects.
The Telephone Users Association have
started agitation 10 protest against the
inaction on the part of Telephone authori-
ties. Government are, therefore, urged to
take immediate action to restore these serv-
ices at the earfiest.

(lv) Need to lay new rall line to
connect Giridih with Koderma,
Bihar

[ Translation)

SHRI MUMTAZ ANSARI! (Kodarma): |
would lke to draw the attention of the
Government towards the rail line proposed
to be constructed between Giridih and
Kodarma in Bihar. On one hand the
Government is introducing new trains and
laying new rail lines in many pars of the
country while on the other hand 1 has
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neglected Giridih Kodarma where coal and
mica mines are located .

As such, | will like to emphasise on the
Government the need to immediately lay a
rail line from Giridih to Kodarma.

(v) Need to convert existing tele-
phone exchanges in West Di-
najpur and Malda district of
West Benga! into C-DOT Ex-
changes

SHRI SUBRATA MUKHERJEE (Rai-
ganj): Sir, Northem partofthe State of West
Bengal is completely neglected zone since
a long time. | would like to draw the attention
of the Central Government that Dakhola,
Islampur, Kaliagnj and Gangarampur within
the district of West Dinajpur and Chanchole,
Harishchandrapur,Samsi, Kaliachak and
Manikchak and Malda district in West Ben-
gal are very good commercial centres in
North Bengal. in all the above mentioned
places the existing CBNM Boards of 200
lines are practically full. These exchanges
control so many PCOs and small exchanges
also. But there is no STD facility in any of the

exchanges.

| urge upon the Govemnment that the
existing exchanges mentioned above be
converted into C.Dot exchanges immedi-
ately on top priority.

(vi) Need to extend Bakhtiyarpur-
Rajgir raliway line up to Bodh
Gaya, Bihar

[ Translation)

SHR! VWAY KUMAR YADAV ( Nal-
anda): Government of Japan is providing
assistance o connect and develop the vari-
ous Buddhist religious places with each other.
In the Buddhist circuit Nalanda, Rajgir and
Bodh Gaya are very important.



